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BEFORE THE REG STRAR ASHOK MENON
Petition(s) for Special Leave to Appeal (Civil) No(s).4649/2010
B. T. KRl SHNAPPA Petitioner(s)
VERSUS

D. M, UNI TED | NSURACE CO. LTD. & ANR. Respondent ('s)

Dat e: 29/03/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. V.N Raghupat hy, Adv.
M. Lagnesh M shra, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Respondent s have been served. Counsel for t he
Petitioner has filed affidavit regardi ng the proof of
dasti service on bot h t he Respondent s. There is no
appearance for the Respondent.
List the matter before the Hon bl e Court, as per
Rul e.
(Ashok Menon)

Regi strar
PS



